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tlandiiig over or DDA land to Private
Developers

3651. SHRI GAYA SINGH:
SHRI JALALUDIN ANSARI:

Will the Minister of URBAN AFFAIRS
AND EMPLOYMENT be pleased to state:

(a) whether it is a fact that Government
have»decided to handover DDA land to
private developers to be developed by them;

(b) if so, the details and the reasons
therefor; and

(c) whether it is a fact that thousands of
DDA employees are likely to become
redundant  following this decision of
Government?

THE MINISTER OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI RAM
JETHMALANI) (a) No such decision has
been taken.

(b) and (c) Do not arise.
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Poor water supply in Kidwai Nagar

3652. SHRI AMAR SINGH: Will the
Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state:

(a) whether Government's attention has
been drawn to the news-item appearing in the
'Hindustan Times' dated 1st May, 1998, under
the heading "Water supplied to Kidwai Nagar
highly infectious" and if so, the details
thereof;

(b) what are the names of other colonies in
Delhi, which have been affected; and

(c) the remedial steps Government have
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN  AFFAIRS
AND EMPLOYMENT (SHRI
BANDARU DATTATREYA): (a) to (c)
Yes, Sir. The news item has appeared in
'The Times of India' dated 1st May,
1998. Delhi Jal Board has not received
any report/complaint of contamination of
water from Kidwai Nagar and adjoining
areas around Ist May, 1998. However, on
the basis of Press reports the Board
collected 16 water samples from Kidwai
Nagar on May 1-2, 1998. All the samples
were found bacteriologically satisfactory.
4 water samples collected from Masjid
Moth, 4 water samples from South
Extension & 2 samples from Safdarjung
Hospital ~were also found to be
satisfactory. In all 39 water samples were
collected from these areas and AIIMS. It
was found that 5 water samples collected
from internal distribution system of
AIIMS were bacteriologically
unsatisfactory. The internal distribution
system of water is maintained by AIIMS. The
water samples collected at the inlet of the
underground tank were found to have free
residual chlorine at the level of 1.25 mg/Itr.
which was found to be nil in the distribution
network from the tank. The water being
supplied by Delhi Jal Board in bulk to AIIMS
is mixed with tubewell water by AIIMS.
AIIMS has been advised to ensure that water
being mixed by them in the underground tank,
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through the tubewell, conforms to tne
standards laid down.

Unauthorised construction in Government
quarter of Babar Place

3653. SHRI GHUFRAN AZAM: Will the
Minister of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state:

(a) the details of the complaints
received regarding unauthorised
constructions made in Government quarters
in New Delhi especially in Babar Place,
New Delhi during the last six
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